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Title: Regarding motion of No-Confidence in Council of Ministers.

MADAM SPEAKER: I have to inform the House that I have received a notice of Motion of No-Confidence in the Council of
Ministers under Rule 198 from Shri Sudip Bandyopadhyay.

The motion reads as follows:

"That this House expresses its want of confidence in the Council of Ministers."

Shri Sudip Bandyopadhyay may please seek the leave of the House.

...(Interruptions)
offercll Jwen Fazret (fafdem): dAsa, usc smuor @l o 3 s fawRr w2 3y 7St deror o) ... (iaemer)
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3€ | (catror)

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam I seek the leave of the House to move the following motion:

"That this House expresses its want of confidence in the Council of Ministers."

In addition, Government's decision to allow 51 per cent Foreign Direct Investment in multi-brand retail is going to harm
millions of small businessmen and decision reflects the anti-people policies of the Government.

MADAM SPEAKER: You have to just read one line.

May I request those members who are in favour of leave being granted to this motion to rise in their places?

SOME HON. MEMBERS rosea€”

...(Interruptions)
MADAM SPEAKER: Please, this is not the way.
...(Interruptions)

MADAM SPEAKER: I have to inform the House that the member does not have the leave of the House, as less than 50
members have risen in support of the motion.

...(Interruptions)
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ofilerelt IR TS | 3rRIet Sf, et A eIt 2t orifer &t SRy, ... (aaeimer)
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12.35 hrs.

At this stage Dr. Baliram and some other hon. Members came and stood on the floor near the Table.

14.01 hrs.
Lok Sabha re-assembled at One Minute past Fourteen of the Clock.

(Mr. Deputy Speaker in the Chair)
..(caaror)
sureast #8icy = Roors 3 oo ofdl siesT
... (cgener) *

14.01 AY> hrs.

At this stage Dr. Baliram, Shri Kalyan Banerjee and some other hon. Members came and stood on the floor near the Table.

...t

MR. DEPUTY SPEAKER: The House stands adjourned to meet again tomorrow, the 234 November, 2012 at 11 a.m.

14.02 hrs

The Lok Sabha then adjourned till Eleven of the Clock



on Friday, November 23, 2012/Agrahayana 2, 1934 (Saka).

* Due to continuous interruptions in the House, starred questions could not be taken up for oral answers. Therefore, these starred
guestions were treated as Unstarred Questions.

* Not recorded.

* Published in the Gazette of India, Extraordinary, Part-ll, Section-2, dated 22.11.2012.
** Introduced with the recommendation of the President.

* Not recorded.

* Not recorded.

* Not recorded.

* Not recorded.
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